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SHRI ft. S, PANDEY ; I know that 
I am guilty not to take your permission, 
but I was excited because. . .

«r«*w *r$tm : v t  t o
«f#F t  'PFrfgira*c *  TO?rr 
j i .  . .

SHRI R. S. PANDEY : I will give a 
practical suggestion. It is a question of 
the fate of the country and of the small 
farmers.

MR. SPEAKER : But, do it mu
proper manner. STPT *r«8TW SPrnpt

ttfp-qv r?r w t  fr,
w fc  ?r^r v t  *rnt 3r t o t  rcerr
I, for 11

«ft wi®emv :«n*r 
^  w r  r̂r«r% I  5  ift «n

* t  * *  * R  «T *T T  i  i 
The Bihar Government had certainly 
made certain demands. We had sent— 
as we normally do in these circumstances- 
teams representing the Planning Commis-
sion, the Finance Ministry, etc. they 
went there. They had made certain recom-
mendations about the ceiling in this 
matter,— ceiling for loans, ceiling for 
relief, coiling for gratuitous relief etc. 
And on different heads, large amounts of 
ceilings have been accepted. The actual 
release of the funds depends upon the 
actual expenditure made in those different 
spheres. I do not have the exact figures 
with me heie. If the hon. Member 
tables a specific question, I can give the 
figures.

sft TOTOITT WTOft : WT TO

% fa to  t o  *t tftasr 3tt? & aft 
*rrf «ft, tffttfwtft ft 

fir$rc, sure star, *TO«rrfa rm i
*  *rt from % sqsr srt: 5r, w r t
s p  w t  w t  srrrr $ ? *wr «r*r t o  

w f t  $  f a  t r r a  t r « f f  v t  

wwtr ftftfPT $«rr |  vt
fore | ?  wr«T?[ t o  *ft*re |  fa 
*3% W  tpw TO?n:1f ^ irw 
sfr> T̂W5fr % W  *mr?
fa*rr fc «rfe «jw* fa*rr |  eft m  % 
s w t  fzrr srro fo n  $ ?

SHRI YESHW ANTRA O CHAV AN ; 
If you want any specific detailed infor-
mation you can ask a specific question on 
that and 1 will reply.

«ft IW W ft SlTOft : #
TO*romg[ i

+
♦l 30. sft f a g t t a  :

*rt n w m w  wtsrt: 
*rt »ft* :

WT ftw  ^  *T| TO% f«TT
^  fa :

(« f )  «r t t  t o  * *  a r r a  s r e j a  

% t o  fcsr $  anjt |  ;

(sr) ?ft $e«rf if fa*r% 
srfarar f% | ;

(«r) w  r n f t w  stgirt % t o  
w  ̂  J fffa  f f  |« r k
s rH  $ faatft-fa?rft

g f ;
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(«r) m r  i s  t  
v n  f w  t f tx  w r
trfngrni ?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN) :
(a) to (d). A statement is laid on the 
Table of the House.

Statement

Wholesale price indices (1961-62*= 100) 
of selected important consumer goods for 
the week ended October 30,1971 and the 
order of change as compared to May 29, 
1971 (the pre-budget week) are given in the 
statement laid on the Table of the House. 
[Placed in library, see No. LT~ 1050/71]

(d) The Government has been keeping 
a close watch on the price trends in the 
economy and remedial measures are being 
taken in the light of the emerging situation. 
Price and distribution controls are being 
continued in respect of several commodi-
ties; steel re-rollers’ products have recently 
been added to this list The Government 
has been procuring large quantities of 
cereals, and these arc being issued at fixed 
prices through a net-work of fair price| 
ration shops throughout the country; 
State Governments have been advised to 
strengthen the public distribution system. 
In the wake of developing shortage of 
controlled varieties of cloth, the mills were 
asked to step up the production, and to 
check the malpractices in the sale of such 
cloth. They were also directed to stamp 
’consumer price per metre’ on every metre 
length of the cloth. Sizable imports of 
essential raw materials such as raw cotton, 
edible oils, oil seeds, steel, soda ash arc 
being arranged to make up the shortfall in 
their indigenous output and thus to 
stabilise the prices of the corresponding 
consumer and intermediate goods, in 
respect of other inputs essential for the 
indnstry, urgent steps are being taken to

arrange imports for keeping the industrial 
production uninterrupted.

Steps have been recently taken to effect 
economy in the non-ptan expenditure both 
at the Centre and in the States and to raise 
fiesh resources for meeting the extra 
expenditure on account of the refugees. To 
keep overall demand under check, the 
Government has been pursuing a fairly 
restrictive credit policy; in view of the 
rising trends in the prices of sugar, the 
availability of bank credit to mills and 
trade was further curtailed. For checking 
speculative activities, certain lacunae in 
the Forward Contracts (Regulation) Act 
have been removed, and forward trading, 
including trading in non-transferable speci-
fic delivery contracts in edible oils and oil* 
seeds, has been suspended; and the futures 
trading in gur has been banned.

The various measures adopted by the 
Government are expected to have a dam-
pening effect on the current pressure on 
prices. Large imports of steel and (lie 
recent release of additional free foreign 
exchange for further imports has helped 
relieve the s ortage of this basic raw 
material; emergency imports of soda ash 
have checked the rise in its prices. Conti-
nued imports of edible oils and oilseeds 
have helped stabilise the prices of edible 
oils, vanaspati und soap. However it may 
be added that some of the measure have 
been taken only recently and their full 
impact is still to be felt. The seasonal 
downward trend in prices has already 
started and with the various measures 
adopted this dowmvaid trend should be 
further reinforced in the coming months.

$!tar ?&!
?mr flrer |  tot

$r f t  |  t
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arr #  i  i TO m  ¥wf 
if Tsrfr 33 to t  v > f w t & o t  
*TFT% WJT*T S  fc ? TO 

$f uTqft s m f  «ft
^ m rf^ r r  t ,  r̂f%9T wn * 
gft gftrentf $ f ft *r$, 3*r% fcnr 
« n w  ^  storm t  m  #  ?

SHRI YESHWANTRAO CHAVAN : 
The steps that have been, taken are 
both short-term and jong-term. fgpr

% %tjr WTT ^  «Pfr t  f a r *  f . . .

tft** ffcf «T*TT : ^7T t$*F 

* W »  W?T f3RT SRJR q?t
farBr to a w  fcr *  ?r> ^ft I,

% f%TT
% %cr ftnr itpt* vWf *?to 

srsTtj 1 1  c o t  % jcrrr̂ r
<ft «rm% faj §,

w  f*rr ft Tf r |  ?

«ft *m«RTTTW **fTTjr : **<m% 
ft Tfr 11

f tf f  : irszrsT 
* f to r ,  5  MT̂ err f  i
**rr t o  f w r c  w &  $  ft«ft ?

UWW : * f  s rc  *r fcsn ti

SHRI CHINTAMANI PANIGRAHI: 
May I know whether Government are 
aware of the fact that the Reserve Bank of 
India in its latest bulletin has said that the 
problem of rising prices has again raised 
Its ugly head in the country, and has 
suggested that it is because of speculative 
trading and all kinds of things that the 
prices are rising so very fast ? Deficit 
financing ha* reached...

MR. SPEAKER : Let not the hon. 
Member waste his time in introductions. 
Let him come to the question straight.

SHRI CHINTAMANI PANIGRAHI : 
In spite of the instructions of Government 
not to have more deficit financing, during 
the last two months, deficit financing has 
reached the figure of Rs. 600 crores. May
I know whether Government are aware of 
this, and if so, how they are going to 
control the prices ?

SHRI YESHWANTRAO CHAVAN : 
It is very difficult to indicate the exact 
quantum of deficit financing at the present 
moment. If the hon Member is referring 
to the report or the Reserve Bank, then it 
is true that the Reserve Bank has certainly 
said that Government expenditure or credit 
fac*lity to Government is partly responsible 
for it. That is true in a sense, because in 
some States the overdraft problem is 
there. Even m the case of the Central 
Government, we have to give credit to the 
Food Corporation, for instance, because 
we have to keep a largw buffer stock.

The solution for this can be in two 
ways One is to see that we do not give 
liberal credit to the trading or speculative 
elements As I was explaining the other 
day, we have taken a decision that we shall 
be very strict in giving credit facilities to 
the trading and speculative elements.

The other way is to raise more resource* 
and we have taken some steps in this 
direction, and all the State Government* 
are also taking more steps to raise more 
resources. Some of ordinances which were 
issued were meant for this. Tbis is another 
way of meeting the deficit financing 
problem.

SHRI CHINTAMANI PANIGRAHI i 
The Reserve Bank Governor ha* said that 
Rs. 3,000 crores would be needed for
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meeting the expenses In connection with the 
Bangla Deih reftigees...

MR. SPEAKER: Shri A. P. Sharma.

SHRI BHAGWAT JHA AZAD : We 
have also read that statement.

SHRI JYOTIRMOY BOSU: He has 
asked a pertinent question.

SHRI A. P. SHARMA : From the 
statement, ii is clear that the prices of 
essential commodities have gone up now. 
Government have all along been taking up 
the position that the prices of commodities 
have not gone up to the extent where 
government servants will be entitled to 
additional D. A. In view of the statement 
made by the hon. Minister, will Govern-
ment now grant enhanced D.A. to Centtal 
Government emplopees?

•ft m v m  tw  m
ft t, smr qfft ft z i

*tt i w f t  ^  iT§t T* 

$ i <tt m m  s«sr 
«nr f a n  w s r r  f r

hhtot ft % <mr qvm F  
% ftwr »nrr 11

<ft qp : ft ft
x m  ft f t  $  tit f a r  «wrf 3 *% m

ftwr »rar 11 

w e m m f m : w v t  snrr* m

PROF. MADHU DANDAVATE: For 
ensuring availability of essential commo-
dities to the consumers at a cheap price, 
do Government propose to bring the pro-
duction of these commodities under ths 
public sector? Secondly, in view of the ffcet 
that there is need to give fair prices to the 
producers on the one side and also make

Available to the consumer these 
commodities at cheap on the price, 
other, will it be possible for Govern-
ment to eliminate the middleman by 
socialising the wholesale trade in essen-
tial commodities, a recommendation al-
ready made by the Foodgrains Inquiry 
Committee ?

SHRI YESHWANTRAO CHAVAN : 
These are some attractive ideas. We will 
have to work them out in detail. Sociali-
sation of the wholesale trade in essential 
commodities is a very attractive proposi-
tion in principle, but really speaking, we 
have to think in terms of how to make 
this administratively feasible, faced as we 
are with immediate problems. Naturally, 
we have to think about having physical 
controls at least in the case of those 
essential commodities which ultimately 
are the concern of the common man. In 
some cases, we have formal control. We 
have certainly issued instructions to 
State Governments to keep in fact the dis-
tribution system which was brought into 
existenoe for the distribution of food. 
In regard to other commodities like 
drugs and kerosene, there is formal price 
control. Hie question whether we can 
really undertake the distribution of these 
commodities to the public is one which 
will have to be gone into careftilly.

Recommendations of the Ganges Water 
Pollution Enquiry Commission

*131. SHRI K. LAKKAPPA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state :

(a) whether in the light of recommen-
dations of the Ganges Water Pollution 
Inquiry Commission, disciplinary pro-
ceedings have been completed against the 
concerned officials; and

(b) if so, the result thereof ?




